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BILL NO. 41 OF 2013

AUTHORITATIVE ENGLISH TEXT

THE HIMACHAL PRADESH UNIVERSITIES OF AGRICULTURE,
HORTICULTURE AND FORESTRY (AMENDMENT) BILL, 2013

(As PAsSED BY THE LEGISLATIVE ASSEMBLY)



THE HIMACHAL PRADESH UNIVERSITIES OF AGRICULTURE,
HORTICULTURE AND FORESTRY (AMENDMENT) BILL, 2013

ARRANGEMENT OF CLAUSES
Clauses :

1. Short title.
2. Amendment of section 14.
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BILL No. 41 0f2013

THE HIMACHAL PRADESH UNIVERSITIES OF
AGRICULTURE, HORTICULTURE AND FORESTRY
(AMENDMENT) BILL, 2013

(As PAsseD By Ttz LEGISLATIVE ASSEMBLY)
A
BILL

further to amend the Himachal Pradesh Universities of
Agriculture, Horticulture and Forestry Act, 1986 (Act No. 4 of 1987).

Be it enacted by the Legislative Assembly of Himachal Pradesh in
the Sixty-fourth Year of the Republic of India as follows:—

1. This Act may be called the Himachal Pradesh Universities of Short tite.
Agriculture, Horticulture and Forestry (Amendment) Act, 2013.

2. In section 14 of the Himachal Pradesh Universities of Amendment
of section

Agriculture, Horticulture and Forestry Act, 1986, in sub-section (2), for clause |,
(v), the following clause shail be substituted, namely:—

“(v) Deputy Director General (Education), Indian Council of Forest
Research & Education, Directorate of Education, Dehradun;”.
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